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3.11 !Vdicial OfnCeFSp ROUSe Avenue Court. New DeEd

Delhi.

e Director General (Prisons)J Tihar Jailj New Delhi
The Chief Prosecutor9 CBI/AGB J RA(.-,(.--.J Ned -Ddi'

e Website Committee, Tis Hazari Court, Delhi
Ile FrTch In-chugel Care Taking, Facilitation and Filing Set_lion) RAC,(.--p New Delhi
The In-dharge3 Computer Branch, RACC, New Delhi.
The Reader/P.S. to the undersjgned

The Lockup In-charge, Rouse Avenue Court Complex, New DeEd
The Police Chowki In-charge) Rouse Avenue Lou'rt Gimplex) New Delhi.

;

Principal Disuic€ & Sessions Judge-
cum-Special Judge(PC Act)(CbI)

Rouse Avenue Court ComplexJ
New Delhi.

%% t d )A /111Z/


